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E r r B N s io h s  t o  R a i l w a y  S t a f f

779. Shri P. Sabba Bao: (a) WiU 
the Minister of Railways be p leas^  
to state how many employees in the 
Eastern Railway in the former B. N. 
Railway portion have been given ex
tensions or re-appointments in 1952-53 
and since 1st April, 1953?

(b) It »6, what are the reasons for 
such extensions or re-appointments?

The Deputy Minister of Railways and Transport (Shri Alâ resan): (a)
Number of staff granted extension of 
service—Nil

Number of staff re-appointed during
1952-53-4.

Number of staff re-appointed since 
1st April 1953 to 8th September 1953— 
1 2 .

(b) The employees concerned could 
not be replaced suitably due to short
age of experienced and trained staff.
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The Demit7 Minister o f RaUways 
M d T m uport (Shri Ata«esMi); (a)
Yes, the length of the proposed spur 
is 1.200 feet.

(b) Rs. 34-53 lakhs.

(c) The construction of the spur is 
expected to improve the navigable 
channel in the Sankrail reach of the 
River Hooghly.

(d) By September, 1954.

KADlIR--MANGALdRE RAILWAY LiNE

781. Shri Siddananjappa: (a) Will 
the Minister of Railways be pleased 
to state whether there is a demand 
for the construction of Kadur—Chik- 
maglur—Sakalaspur—Matigalore Rail
way line . in Mysore and Madras States?

(b) If so. what steps have Govern
ment taken or propose to take in the 
matter?

The Deputy Minister of Railways and Transport <Shri' Alagesiui): (a)Yes.
(b) With a view to examining the 

justification and prospects of this pro
ject, a survey is to be undertaken for 
a line from Mangalore to Hassan in 
the first instance. The construction of 
a line from Kadur to Sakalaspur via 
Chikmaglur will be considered, after 
a decision has been taken in the 
Mangalore-Hassan line.

H o t e l s  o n  P l a t f o r m s

782. Shri P. Subba Rao: Will the 
Minister of Railways be pleased to 
state:

(a) the licence-fees charged from 
contractors of vegetarian and non
vegetarian hotels On> the platforms o f  
the Eastern Railway;

(b) the rates for meals charged from 
passengers;

(c) the reasons for different charges, 
if any; and

(d) the steps the Railway Authori
ties propose to. take to maintain uni
form rates for meals?

The Deimty Minister of Railway? and Transport (Shri Alagesan): (a)
The hon. Member is presumably refer-
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Ting  to the fees charged from vege
tarian and non-vegetarian refreshment 
rooms on the Eastern Railway. The 
position for 1952r-53 ih that context is 
as follows t—
Ex-E.J. Hailway portion

Vegetarian Refreshment Rooms
^  ... Rs. 7,735.

Non-vegetarian Refreshment
Rooms... Rs. 13,239. 

Ex-B.N Railway portion
Vegetarian Refreshment Rooms

• ... R8.82,500.
Non-vegetarian Refreshment

Rooms ... Rs. 32,500.
(b) The rates for meals charged

from passengers are as follows: 
Ex-E./. Railway portion 
___  _________Vegetarian Non-vegetarian

Prepared in vege
table pfoducts.

Prepared in pure 
ghee. •____ .

R .̂

t-8-o

1- 12-0

Ri.

I -I2 -0

2- 0-0

( N o t e .—At Burdwan station, how
ever, the rate is Rs. 1 -6 -0  f6 r vege
tarian and Rs. 1 - 12 -0  for nonrvege- 
tarian meals which are cooked in pure 
ghee.)
Ex-B.N. Railway portion

Vegetarian Non
___Vegetarian

Rs. Rs)
1 st class . . . 1 4 0  1 8 0

2 nd class . .* o 1 2 o______ i o o
N o t e . —^Prepared in vegetable pro

duct.
(c) The rates are based, as far as 

possible, on th? prevailing^ market 
rates in the locality. Some variation is 
also due to the variation in type of 
fooc> served.

(d) The possibility of rationalisation 
of the rates at present charged is 
already under examination by Gov
ernment.

L o n o - s t a p l e  C o t t o n

7S3. Shri AmJiUi All: WiU the Min
ister of Food and Agrlciiltiire be pleas
ed to state what steps, if ajiy, have 
been taken to oncouragd the cotton

growers o f Garo Hills (Assam) to cul
tivate and grow long-staple cotton bo 
cording to the promise given by Gov^ 
emment during the last Budget Ses
sion of the Parliament?

The Minister of Food and Afrtcul- ture (Sbri Kidwai): It is not clear
which promise the hon. Member is 
referring to as no such promise seems 
to have beeh made during the last 
Budget Session of the Parliametlt. 
However, in connecti6 n with i  <juei 
tioh by Dr. P. S. Deshmukh ’ answered' 
o n '2 nd-June, 1̂ 52* it was stated tha 
eertaiA'^ltifQTmatl^ about eultlvatioi 
of lohg sta^e cotton in the wuntry, 
would be* furnished to Parliament and 
the required information was supplied 
to the Department of Parliamentary 
Affairs on 19th November, 1952 for 
being placed on the Table of th# 
House. '

According to available information, 
lorlg staple cotton does not do well in 
Garo HiUs. "

P  lOCbRBMENT PRICBS OF PADDY

784. Shri Btichhlkiitolali: WiU tho 
Minister of Food and AgriouHure be 
pleased to state:

(a) the procurement prices fixed 
for paddy for the year 1953-54 in the 
various States; and

(b) if there ig any difTerence, the 
reasons therefor?

The Minister of Food and Agriculture (Shri Kidwai): (a) A statement
showing the procurement prices flxed 
for paddy/rice for the year 1952-53 
is la id  on the Table of the House. 
[5ce Appendix VI, annexure No. 64.]

Procurement prices for the kharif 
season 1953-54 beginning from Novem
ber, 1953 are under consideration.

(b) The difference in the procure
ment prices is d«e to the fact that 
variable factors such as general con
dition of the croPi the market pricet 
and the price trefids of other compel^ 
ing crops are taken into consideratioa 
while Axing the procurement prices in 
different States.

Cbktral a n d  R eoionai. ADVrSORY 
C o m m i t t e e s

7S5. Shri ShMkka Bhai: WiU 41m




